| Section 15 of the Payment of Wages Act,1936 (hereinafter
&s wages and Rs. 6000/~ as compensation.

and others ve. Phooldeo and others (Writ Petition Ho.
13349 of 1986, decided onm 2:2.1987) a Division Benchof

Tribunals Act. ﬁ%u.w

(Registration T.A.No. 876 of 1987, decided on 24.4.1987)

this Benchk has held that the enforcement of right
obligation created under the P.W.Act can be had before :'
the Authority under that Act kand emch type of case |
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